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COUNCIL OF STATE.
Monday, 9th February, 1925.

The Council met in the Council Chamber at Eleven of the Clock, the 
Honourable the President in the Chair.

QUESTIONS AND ANSWEES.
9

SiNGAPOEB N a v a l  B a s e .
49. T h e  H o n o u r a ble  D r . Sm DEVA'PEASAD SARVADHIKAKY:

Would the Government please, state if India would be involved in any 
expenditure, capital or recurring, in connection with. the proposed 
Singapore Naval Base sdieme? .

If so, to what extent?
H is  E x c e l l e n c y  t h e  COMMANDER-IN-CHIEF: So far as the Gov- 

emn.ent of India are aware, the answer is in the negative. ^
E x p e n d it u r e  o n  t h e  M i l it a r y  M anoeuvres n e a r  D e l h i .

50. T h e  H o n o u r a ble  D r . S ir  DEVA PRASAD SARVADHIEARY: 
Would the Government please state whether the expenditure in con­
nection with the recent military manoeuvres near Delhi was provided 
in the Military Budget for the year, and whether there has been any 
excess over the Budget allotment?

If so, to what extent?
His E x c e l l e n c y  t h e  COMMANDER-IN-CHIEF: The answer to the 

first portion of the question is in the affirmative, and to the second in 
the negative. The expenses connected with the Manoeuvres including the 
Artillery Demonstration and ,the Review were met from the normal 
annual Training Grant by curtailing their usual training programme and. 
no e\tra expense was therefore involved.

P u b l ic a t io n  of t h e  C o r r e sp o n d e n c e  r e l a t in g  to  I n d ia n s  in  S o u th  
A f r ic a , K e n y a  a n d  T a n g a n y ik a .

61. T h e  H o n o u r a ble  D r . S ir  DEVA PRASAD SARVADHIKARY : 
iWould' the Government please place on the table such correspondence 
as it may be possible to publish, in connection with the question of Indians 
in South Africa, Kenya and Tanganyika that has passed between the 
Government and the authorities in the places concerned and with the 
Right Honourable the Secretary of State for India and the Right Honourable 
the Secretary of State for the Colonies, since the Council of State 
met last?

T h e  H o n o u r a ble  S ir  MUHAMMAD HABIB ULLAH: The corres­
pondence relating to Kenya and Tanganyika that has taken place since 
the last Session of the Council is on the whole of a routine character 
and no object’will be served by publishing it. As regards South Africa 
the Honourable Member is aware that delicate negotiations are going on,
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and Government feel that it will not be in the public interest to m a k e  
the correspondence public at this staĝ e.

R e a l iz a t io n s  f r q m  t h e  in c r e a s e d  D u t ie s  o n  S t e el  I m p o r t s .
52. T h e  H on o u r a ble  Mr. W. A. W. DAW N : Will the Government be 

pleased to state:—
(a) the total amoimt realized from the increased Duties on Steel im­

ports from the time of their imposition up to 31st December 
1924;

(b) how much of the total of increased Duties on Steel was contri­
buted by Steel imported into Burma;

(c) whether the Government is disposed to give effect to the sug­
gestion, made by the Burma Chamber of Commerce m

• their letter of 28th July 1924 addressed to the Secre­
tary to Government of Burma, Department of Agriculture, 
Excise, and Forests, that the increased duties on Steel im­
ported into Burma be made over to Burma instead of to the 
Central Eevenues?

T h e  H on o u rable  M r . D. T. CHADWICK: (a) Roughly 71 lakhs.
(b) This is estimajted at between 9 per cent, and' 10 per cent, of * 

this amount, i.e., somewhat under seven lakhs.
(c) No, Sir.
M on ey  O r d e r  R e m it t a n c e s  fr o m  B u r m a  to  I n d ia  f r o m  t h e  1 st 

iiT R iL  to  t h e  31 st J a n u a r y , 1924. -
53. T h e  H o n o u r a ble  M r . W. A. W. DAW N. Will the Government be 

pleased to state the amount of money remitted by Money Order from Burma 
to India from the 1st January, or alternatively, from the 1st April, 1924, to 
olst December, 1924?

T he  H o n o u rable  Mr. A. H. L E Y : The estimated amount of money 
orders issued from Burma to India sfrom April to December 1924„ based 
on figures collected for a period of 15 days, is rupees three crores and 
eight} -five lakhs. A more accurate estimate is being prepared and will 
be supplied to the Honourable Member as soon a® possible.

R e c r u itm e n t  f o r  t h e  F r o n t ie r  C o n s t a b u l a r y .

54. T he  H on o u rable  R ai B ah a d u r  L ala  RAM SARAN D A S: (a) Will 
the Government kindly state how is th^ present Border Military Police 
and the Constabulary recruited? What are the castes and tribes that 
compose this force? What is the proportion of the Mussalmans, Sikhs and 
Hindus in this force?

(b) Will they kindly state the extent to which the border tribesmen are 
recruited in the Border Military Police and the Constabulary ? Are the 
Government considering the desirability of changing the composition of 
this force? If so, in what manner?

T h e  H on o u rable  L ie u t e n a n t -C o lo n e l  S. B. A. PATTERSON: 
(a) and (b). The Border Military Police in the North-West Frontier Pro­
vince were reorganised in 1913 as Frontier Constabulary. A copy of 
the Quarterly Composition and Distribution Return, which ^ves the details 
required by the Honourable Member, is laid on the table.

The Government are not considering any change in the composition 
tof the force. ‘

1 Q8 COUNCIL OF STATE. [ 9 t h  F e b . 1 9 2 5 .



QUESTIONS AND ^LNSWBBS. 1 0 9

(j,%uirterly Composition and JHtlrihution Return o f the Frontier Conttahuiary in the North­
West Frontier JProvince corrected up to 1st October 1924, •

COICPOBITIOV. Dibtbxbutiov.

Tribes.

i
52;

Districts.
1
Go
3
rn

In i
B kmaeks.

Afridi, Kohat Pass • . 440 Gommandant . . 1 . . . . . . 1 The Corp« is armed with—
„  Tirah . . . 

Babars . . » . 
Bangaah, Shiab . .

„  SaoDi . , 
Baunaohi . • .

860
14

308
81
14

Hasara . . . 1 a 218 6 226

(1) MiiBket8,B.L.,) ^
•476 bore. S ^

(2) Pifltolfl . . M
(3) Bifljje. -90S ■)  ̂

,  low velocity, 4,0 7̂
short.

163 Bhabkadar . . 3 1 666 100 760

Derajat Musilman . . 12
Oandapur . . . 11
Oigiani . . . . 57 Peshawar . . . 1 2 668 112 673

Khalil . . . . 168
Etaatiak . . . . 600
Eundi . . . . 33 Kohat . . . 1 2 610 40 602

Mamat . . . . 131
JUshwani . , . 36
Mohmand, Cis-frontier . 137 Bannu . . . 1 1 646 06 643

„  Trans-frontier 161
Mullagori . . . 106
Niazi . . \  . 
Orakzal, Shiah . ,

8
334

Northern Dehra 
Ismail Khan.

3 2 079 167 1,140

„  Siinni . . 636
Punjabi Masalman . . 
fiherani . . .

4

108
Southern Dehra 
Ismail Khan.

3 2 870 61 036

Shinwari . . . j 1
Bikhs, Tirah . . . 13
Swati, Cls-frontier . , 

„  Trar 8-frontier . 
Tanauli . . . .

12A

121 - 
74

Total . ■13 12 4,374 £»7 4t,t#70
1

Wazir . . . . 4<?3 Short of strength . ... 2 36 I 30
Yusafzai, Cis-frontier . 

„  Trans-frontier
ICO
111

Excess of strength ,

Zaimukht . . . 110
Total . 4t,967 1Sanctioned strength . •13 ]14 41.410 6:12 6 

1
.000 •' Including one temporary.

E. C. HANDYSIDE, 
Commandant^ Frontier Constabulari/f

Norths West Frontier Province, 
k 2



1 1 0 COUNCIL OF STATE. ' [9 tH  F e B. 1 9 2 5 .

(iuarterly Composition and Distribution Meturn o f  the Frontier Constahulary

H ead- q u a b t e e s—

CoicpoRiTioir.

TmiBis.

InfaiUry»

IJ
8 I 0

MounUd.

I
oK
o

10 11 ! 12 I 13 U  I  16 1«

Bangmsh, ShUh

Khatiak . .

M ishw ani..................................

Bwati, CiB-fTontier . . .

Tneafzal. Cifi-frontier . . .

TranB-trontiei

Total .

80

13

10

S 66

24

8 10 10 193

86

14

12

72

27

66

218

I-  I

2 i 2

8&

14

13

74

I -2 2 29

226



,  Q U E b T IO N S  A N I>  iU T S W E R S . 

t «  the S a ta ra  D itir ie t corrected up to t t t  October 1924.
OoBI.

I l l
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quarterly Composiiion and Distribution Return o f  the Frontier

H fadquabtbbs—

COUNCIL OF STATE. [ 9 t H F b B. 1 9 2 6 .



Q U E S T IO N S  A N D  A N S W E R S . 

Conttahalary in the Pethawar District corrected up to 1st October 1924, 

ShaBKADAB.

ll;s

D j s t b ib u t io n .

•Porrs.

17 18

BhabkadftT

lllchniland Eabnl 
BiTer Towers.

Mnndft, Khaz:ma, 
Ghand ar.d 
Towers.

Abazai 

Oghl (a) .

Peshawar (4) 

MatU

Under arrest

Xseort and de­
tached datlee.

Blok . . .

Absent on leare .

Absent wlthont | 
leave.

Staff.

19 20

Infantry.

21

... I

Short of strength

Excels of strength

22 23 24

12 00

10 «30

25

29

80

I ' i

Mounted.

I I
i U

26 27 2d ; 29

1 1

o7B 665

684 660

Bevabks.

31 j 32

73 84 200

5J

... I 56

i  ! 33 

61 

100 

31

. . .  { .  I 6

1 i 1 9 80 100 .759

... 1
' i !

I '
9 «8 'ICO 765

34

The Corps is armetf 
with—

(1) Biflea, 
3031. V., 

short.
76»

(2) Markets. •)
B. L. *47b > 70 
bore. )

(rt) On duty with 
Oghl F. C.

(b) On duty w ith  
Peshawar F.C.



l U

COVPOSITtOK.

COUNCIL OF STATE. [9tH F e B. 1925.

(Quarterly Composition and Bistrihution Retur n o f the Frontier

H b a d q u a e t e b s—

'T b ib x h .

A!rid!, Kohat Pass 

Tirah 

Ban^asb, Shiah .

Gigiani .

Khalil .

Ehattak ' .  ,

Mohmaud, Cl^-Iiontl.'r

Trans-froniier 

Mallagoii .

Orakzai, Haiini . .

’ Punjabi Masalmar . 

Tuaafiai, Cis-fronller .

Trii.B-frontier

To al

Staff. In/antrjf.

2 I 3 I 4 6 6 7

I I•-» , w

.. I ...
I

1 1

.. 1

3 10 10

Mounted,

10 11 i 12

3

188

30 24

94

12

213

3 ...

106

10«

13

47

69

63

14 16 16

25 27 1 i7

■14 16

2 3

38 41

401 ! 668

18

64

213

23 26

106

107

60

103 112

63

672



QUESTIONS AND ANSWERS. 

Conttahulary in the Pe9hawar District corrected up to l%t October 1924. 

P b s h a w a e .

11 6

DiBTSIBUXIOir.

Posts.

17

Pesiiawar , 

Jolft Talto . 

Aiinal Chabatra 

Barj Ladaar 

Fort Mackeson 

Shamshata 

Bara Fort . 

Kacha Garhi

Escort and de 
tached daties.

18

Staff.

19 20

: - 1

Infantry,

flick . . .

Absent on le*TB .

Absent wichont 
leave.

<̂ oarter Gnard .

Total .

Short of strength 

Eicefls of strength

flanotioned
strength.

1 I
I... i

2 6

23 ; 24

4 19

1

2

10

30

26

24 491

25 485

Mounted.

i  I
!•? &

30 31

1 4 61

I 1

32

66

33

3 60

35<» i I I  1 I 7

1 2  9

103

100

323

41

85

62 I

25

Bxxabxs.

34

The Corps is armed 
w ith-

(1) Blfles. *)
•303 Bhort, S604*

(2)'M*askets.')
B. L. -476 > 00 
bore. )

64 101

' III addition to this 
i the following m̂ n I of the following 
I Frontier Con* 
: st^buliry are on 
' dnty in this Dia- 
1 t r i c t '

F. C.* Banna . 1
F. SLabka- IOj 

! dar.
Total . 101

112 673

3 I 6 

112 666

I
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Quarterly Composition and Distribution Return o f  the Frontier

H badquabtbbs—

COUNCIL OF STATE. [9TH FeB . 1925-
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Constabulary in the Ko%at District corrtcfed up to 1st October 1924* 

H a n o u .

, QUESTIONS AND ANSWERS. I l f

D i s t k ib o t io k .

Staff, Injanlry. Mounted,

Posts. I
§
;S

m

O
'c?

1

1
1

I'"’ 1

£

1

X
-Srj
s 1 ess 1

n
H

TS
I(4

I|

| l

ii
11

Io00
SoH

(

oto
mO

17 18 1 18 1:2o 51 |22 23 1 26 26 27 28 ' 20 |30 11 32 33

%

1

Hanga . . 1 1 2 9 11 ItfO 212 : 1 8 9 223

Torawarl . . ... 1 2 26 29
i ... ... 29

Kotal . . ... 1 1 2 10 23 23

Marat . . ... ... 1 2 22 26 i 26

ThaU . . • 1 1 3 2 48 66 1 6 8 61

AUrgbnz Tnngi . ... ... ... 1 2 1 27 31 1i
1 ’ ... 31

Chanda Ohandi . - ... 1 ... 1 1 29 32 ... 32

i n . . ... ... 1 2 1 25 29 ... 20

Kohat City Pic- 
qnets.

... ... ... 1 ... 8 3 44 50 1 19 20 70

Patrol . . ... ... ... ... ... ... ... ... ...

Blok . . . ... 9 9 -V ... 9

Absent on letre . ... 1 1 ... 2 8 4^ 51 ... ! 1 3 4 58

Absent wtthont 
leave.

... 2 2
j

i
... 2

In Qoartei Ooard. ... •• ... 1 1 1 1 2

Total . 1 1 1 2 5 8 25 25 488
1
540 , !

1
3 38 40 593

Short of strength 1
1
1 1 j

... j 1

Excess of strength ... ... ... ... ... ... 1
1

San  c t i o D  ed  
Btrength.

1

1

I

1 1 2 7 16 488 560 ...
i

1 I
i
i

3 36 40 593

1

Bxmabxs.

31

The Corps is armed 
with—

(1) Moskets, 
B.L., *478 
bore.

III. Low 
Velocity.

692:

=l short.



1 1 8 COUNCIL OF STATE.

Quarterly Compontion and DiHribtUion Eetnrn of the Frontier

'  H badquabtbeb—

[9th F e b .  1925.

COMPOBITTOir.

Sta ff. In/antrjf. Mounied.

Tbibib.
1

s
•-3-<

1o 1

e

1

2C9
1

1 i 1

I

1

i

1
1 ■

1QQ
*3
s

1
o
m
O

1 3 2 4 1 6 |6 7 8 1 0 1 10 111 12 13 14 1 16 1 16

AMdiB, Kobat Fsbs . .

-

1 4 6 93 m . . . 2

_ ! 

& 24 128

Tiah . . . . 1
i

1 1 2 i . . . . . .

j

2

Bangash, B h U h  . . • . . .

I

. . .  ' . . . . . . 1 1 1 26 1 26
j

27

Tannnohi ' • • • .
1

- 3 3 . . . 2 7 9 12

Olgianl • . . •  . 1 3 3 46 53 63

KhaUl .  .  •  •  . . . .
1

! • • • 1 1 ^ 1

Ehattak .  .  . . . . . 1 2 4 6
i

96 106 108

Marwat . . . . • • • 1 . . .

1
. . .

1

!
. . . 8 8 8

Mohmand, Cis-Frontier , . . .
i

i
; . . . . . . . . . 1 1 1

„  Trans-Frontier . . . . . . . 1
1i
. . . . 2 2 60 66 . . . . . .

*
,  66

Nlazi . . .  .  .
•

. . . 4
i
i 4
1

i 4

Swati, CiB-Frontler . . . . . . . . . 1 . . . . . . 2 3 j . . . . . . V ; 3
1

„  Trane-Frontier . . . . . . 1 1 6 6 97 109
1

. . . . . .

!
1 109
1

W aair . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . 1 1 1 2 6 6 94 107 . . . 1 22 23 131

I

Total . .  1 - 1 5

»

8 23 26 4B3 645 1 7 88 96 •42



Constabulary in the Bannu District correeled up to 1st October 1924, 

B annu .

QUBSTIOKS AND AK8WSB8. 119
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Quarterlg Comporition ani Dittribution Return q f the Frontier CoHt(<^lary

H eadquabtbbs—



QTJBSTI0N8 AMD AHSWHRB.

he Northern 2>era Im atl Khan Diiirict eorreetii »j> to Itl October 19134. 

Takk.

121

D is t a ic u t io v .

POBT8,

17 18

Tank .

Bain .

Mallazai 

Nasran 

Zam .

Manjhi 

Kanr Bridge . 

GJrnl . .

€ur Kamar . 

<3how’si Faqir , 

Hartaza . .

£eoort and deta­
ched datj (Timi 
work)

Sick . .

£ic'  ̂leave . .

Absent on leave .

Absent witboat 
leave.

Banctioned
strength.

SiaJt.

1

t
i s
1 1V I OQ

10 I 20 I 21

Total , 

Short of strength. 

Excess of strength ••

In/amtrjf,

22 I 23 

... I 3

1.' 1

£
2625 

12 245

27 

209 

60 j

Mounted.

2H

!
1

2 1 4 I 53

G5 :

1 !

1 1
I
r •

2 3 ! 59 05 ... ;: i l l ;
' ■ 1 i i

1 ' 1 3 2 i 55 ! 62 : . .
I ' i i i ' 1
• ' ' 1 i1 ... 3 2 1 42 48 i !
I I I ! :

11 1 ! 19 ; 21 j ... 1
: ; ; I ;

2* n i  59 ; 65 I ;

1 1 1 j  17 20
» i

30 31

1 6

2 1 8  7

9 10 42 43

7 3 2

9 17 45 46
1

1 20 22 ' ... :

3 ; 3 ...
i

79 97 1 ..

1 1
______I______

875 979 \ 2 I 11 143

... ! 1 16

.. ... i 

1  ̂ 1 ^ . .  I ...
874 990 1 12 142 167

32 33

345

67

68 

62

B kmabxb.

31

The Corps is arm­
ed with—

(1) Bifles, *803 L.
V. 1,140 (3) MasketsO 
B. L., *476 >60 
bore. J

1:7

73 ‘ 

62 ! 

48 i 

21 ,

27 Timi work.

25

115

1

1,140 :

13
=11 sbo.t.

1,151 ;



12a COUNCIL OF STATE. [9th F e b .  1925.

Quarterly Ccmpositior, and Disii ihution Bttuvn o f the Frontier Constahulary

H e a d q u a b te e s—

COMPOBITIOK.

Txibxb .

Afiidi.EohatPMB 

„  Tl«h .

Baban . .

Baogaab, Bhiah .

Banni . 

Bhittani .

Derajat Mnsalman 

KbalilB . .

Ebattak . •

Mobmand, CiS"Frontle 

Kiazi . .

Orakzai. Sanni . 

Bheranni . . •

BhinwaTi . .

Wazir • •

Total

Staff.

•§ ! l
t 3

Injhntrjf.

6| 7

1 ! 1 5

1 I 1

I

2 I 3
I
I... I ...

1
8 ! 4

60

06

Mounted,

10 11 12 I 13

117

1

66

109

I i
1 ‘ ... 5 i 4 98 108i ’ l l '

 ̂ I ' ' I

2 : 4 13 : 14 286 I 319
' i 1 i >

1(17

46 I  »62

!  i
7 I 8 41 34 780

I I
870

... ! 1

14 16

i 1

67 61

117

6

13 

16

3 

66

7

110

14 

108

4 

320 

10&

1

62̂

933



QUESTIONS AND ANSWERS. 

i n  the Southern Dei a Ismail Kh^n Dishipt correcied up to Iht Ocioher 1924, 

D a e a b a n .

12a

Dibtsibtttion.

POSTS.

17

Daraban . 

Zarkani . 

Laol

Domanda . 

Drazinda . 

Moghalkot 

Burj Zam . 

Bur Kamar ,

Quarter Gaard .

Escort and 
detached dalles.

Sick . .

Abpent on leave.

Absent witboat 
leave.

Total .

Short of strength 

Excess of strength

Sancti mod 
strength.

S ta f f .

» e

a

I
I I

20 I 21

Infantry,

23 I 24

1 2

?6 26 27

4 57
i

1 I 45

. . .  j  1 5

I I

Mounts,

28

15

1 1 ! 2

1 2 7

J2 6 113

41 34 780

... 6 ...

1 ... 3

40 40 777

670

880

SI 32 33

40 49 310 

141 

67 

69 

64 

50 

16 

74

R c m a b k s ,

31

i I
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Adjustments consequent on the Amalgamation of the East Indian
AND THE OUDH AND RoHlLKHAND RAILWAYS.

-55. The Honourable Rai Bahadur Lala RAM SARAN D A S : Will
llie Government kindly state whether it is in contemplation to hand over to 
the North Western Railway the working of the Delhi-Amballa-Kalka 
section of the East Indian Railway? If so, from what date? Is it also 
under contemplation to hand over the working of the certain sections of 
the North Western Railway and the East Indian Railway to the Oudh and 
Rohilkhand Railway? If so, what sections and from what dates?

T he  H o n o u r a ble  M r . D. T . CHADWICK: Government contemplate 
Jhe amalgamation of the Oudh and Rohilkhand and' the East Indian Rail­
ways with certain adjustments in the areas" at present served by the 
East Indiana, the Great Indian Peninsula and' the North-Western Rail­
ways. T h e  question is imder correspondence with the Secretary of State, 
and no detailed announcement can be made aibout it at present.

R u n n in g  of a  T h iio u g h  M a il  fr o m  P e s h a w a r  to  H o w r a h ^

56. T h e  H on o u rable  K a i B a h a d u r  L a l a  RAM SARAN D A S : Will
fbe Government kindly state whether it is proposed to run a through mail 
from Peshawar to Howrah? If so, from what date and via which route?

T he H o n o u r a ble  M r . D. T . CHADWICK: No such proposal is under 
consideration at present.

Q u a l if ic a t io n s  of Mu. W e b b , a  S uperintexVDEnt in  t h e  O f f ic e  of 
THE A g e n t , N o r t h  W e st e r n  R a il w a y .

57. T h e  H o n o u rable  R ai B a h a d u r  L ala  RAM SARAN D A S : Will
the Government kindly state what qualifications one Mr. Webb had who 
was recently selected as a Superintendent in the Office of the Agent, 
North Western Railway? In what department and on what post was he 
employed in the Railway Department before the selection and whether 
he ever held any responsible ministerial position in any office before? If 
so, in which office and for what period?

Thf: H o n o u rable  M r . D. T. CHADWICK: As stated in my previous 
reply to the Honourable Member on the 22nd Sejptember, 1924, the 
selection of the best men for posts of this nature -is a matter which must 
be left to the Agent’s discretion.

T h e  H o n o u r a b le  D r .  S ir  DEVA PRASAD SARVADHIKARY: May 
I put a supplementary question? That does not supply the information 
asked for in the question. Is the Honourable Member not in a position 
to state what the qualification was, apart from being c o n s i d e r e d  the
best man?

T he  H o n o u rable  M r . D. T . CHADWICK: No, Sir, I  am not. Pro­
motions of that nature arc left with the Agent.

T h e  H o n o u r a b le  D r .  S ir  DEVA PRASAD SARVADHIKARY- Aro 
the Government aware that this p^entleman is a fitter in charge and had 
no administrative experience?

T he  H o n o u rable  M r . D. T. CHADWICK: No, Sir, I am not
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E e c e u it m e n t  to t h e  S e n io r  S u b o r d in a t e  S ervices  in  th e  T r a f f ic , 
Loco. AND C a r r ia g e  D epartm en ts  op  S tate  R a il w a y s .

58. T h e  H o n o u rable  B a i B a h a d u r  L a l a  BAM SABAN D AS: Will
th e  G o v e r n m e n t  k in d ly  la y  on  th e  ta b le  th e  ru les  a n d  reg u la tion s  p rop osed  
f o r  re c ru itm e n t  t o  th e  se n io r  su b o rd in a te  se rv ice s  in  th e  T ra ffic , L o c o ,  and 
C arriage  D e p a r tm e n ts  o f  S ta te  B a ilw a y s , an d  a lso  th e  p r o p o se d  ru les  fo r  
adtnisefion to  t iie  v a riou s  tra in in g  in stitu tion s  c o n n e c te d  w ith  th ese  d ep a rt­
m e n t s ?  ’

T h e  H o n o u rable  M r . D. T . CHADWICK: The recruitment of men 
to  lill senior subordinate appointments is ordinarily made by promotion 
of the most efficient men already in employment. Government do not 
<»ontemplate framing any general rules on the subject. The question oi 
training officers for employment on Bailways is still under consideration.

<^UEST10NS AND ANSWBRS. 12%

RESOLUTION BE IMPBOVEMENT OF THE STATUS AND 
CONDITION OF INDIANS OVEBSEAS.

T h e  H on o u rable  Dr. S ir  DEVA PBASAD SABVADHIKABY (West 
Bengal: Non-Muhammadan): Sir, I find myself in a position in which 
I feel I owe an explanation to you and to the House, as I propobe to ask 
for leave to withdraw the Besolution,* I hope, Sir, in doing so, you will 
permit me to give the explanation which I think is due to the House. 
After His Excellency )t>he Viceroy (opened the Legislature, there was 
strong public feeling in the country, stronger than ever and I tried to 
Toice it by sending in the Besolution which I was to have moved to-day. 
During my short absence in Calcutta a deputation was received by His 
Excellency and in the course of a sympathetic speech, in which he more 
than recognised the difficulties of the South African Government, he 
earnestly advised patience and deprecated anything like acrimony that 
might embarrass the delicate negotiations that His Excellency declared 
were in progress. As this advice has been given, I have felt it my duty 
to follow it. I remember having done so in the Legislative Assembly when 
the Bight Honourable Srinivasa Sastri sent us similar advice. Nothing 
came of it but continued restraint has been advised. Having regard to 
what His Excellency has said, I should be serving no useful purpose, 
-and might be doing the contrary, by now moving this Besolution, which 
ŵ ouM be bound to give rise to a debate which would not be liked out­
side India, however much it might be liked here. Under these circum­
stances and reselling to myself the right of ballotting agaia for a 
Eesolution of this kind later on, after we know the results of the negotia­
tions, I ask for leave to withdraw the Besolution which stands in my 
name. Because there is no other business before the House I feel 
somewhat guilty in having brought the House here for nothing, but it 
IS no fault of mme that this is so. At the same time I do feel it and 
1 make my apolosries to the House. '

* “  This Council recommends to the Governor General in Council that a committee 
^  ̂ of State and the Legislative Assembly and of officials he

ppointed early, to examme the question of Indians overseas, and to report on the
co'ndyon improvement of their"^Ttatus and
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T h e  H o n o u r a ble  t h e  PEESIDENT : Do I understand that the. Honour- 
table Member has withdrawn? He does not require leave to withdraw 
if he does not move.

T h e  H o n o u k able  D r . S ir  DEVA PEASAD SAEVADHIKAEY : If I do 
not require leave I merely withdraw it for the present.

T h e  H o n o u r a ble  S ir  NAEASIMHA SAEMA (Law Member): Th(v 
Government have no business to place before the House this week, and 
subject to your direction we shall n ot' meet on Tuesday or Thursda^  ̂
On Wednesday, which, as you are aware, is a non-official day, I hope 
to make a statement regarding the course of Government business nexit 
week.

T h e  H o n o u r a ble  t h e  PEESIDENT: I would remind the Honourable* 
Members who are on the Select Committee for the amendment of the 
Standmg Orders that the Committee will meet in five minutes in the 
Committee room.

The Council then adjourned till Eleven of the Clock on Wednesday,, 
the 11th February, 1925.
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